File No. 12(2) 2017/FBO Representation/Enf/FSSAI-Vol. 1
Food Safety and Standards Authority of India
(A Statutory Authority established under the Food Safety and Standards Act, 2006)
v Regulatory Compliance Division
FDA Bhawan, Kotla Road, New Delhi - 110002

Dated, the 9t September, 2019

ORDER

Subject: Serving of Drinking Water in paper sealed glass bottles for captive use in hotels

The Food Safety and Standards Authority of India (FSSAI) has been in receipt of
representations from hotels for allowing them to serve drinking water in paper sealed glass
bottles exclusively to in house guests as a commitment to environment sustainability.

2. The matter has been examined. At present hotels across the country serve packaged
drinking water in plastic bottles. The overall consumption of plastic bottles used in hotels
results in considerable plastic wastage. Taking coghigance of this, it has been decided to allow
to serve drinking water in paper sealed reusable glass bottles for captive use within the hotel
premises subject to the following conditions: -

(i) The paper sealed glass water bottles will not be for sale and be served free of cost
to in-house guests. The label of paper sealed glass bottles will prominently specify
“Not for Sale” alongwith the name and address of the hotel.

(i)  The hotels will set-up in-house drinking water bottling systems in their premises
for serving paper sealed glass bottles and will follow the sanitation and hygenic
conditions as prescribed under schedule IV of FSS(Licensing and Registration of
Food Businesses) Regulations, 2011.

(iii)  The paper sealed glass bottled water as such shall deemed not to be covered under
the definition of Packaged Drinking Water as specified under the FSS Act 2006 and
Regulations.

(iv)  The water served shall conform to BIS specification IS 10500: 2012(specification
for drinking water).

ok This issues with the approval of the Competent Authority.

G(ours sincerely,

(Parveen Jargar)
Joint Director (Regulatory Compliance)
To,
(i) Commissioner of Food Safety of all States/UTs
(i)  Hotel Associations
(iif)  CITO, FSSAI : For uploading this order on FSSAI website.
(iv)  Guard File of Regulatory Compliance Division.



